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नई �द�ली, 10 जनवरी, 2020 

का.आ

का.आका.आ

का.आ. 172

. 172. 172

. 172(अ).

(अ).(अ).

(अ).—के��ीय सरकार, नाग�रकता (संशोधन) अिधिनयम, 2019 (2019 का 47) क� धारा 1 क�  

उपधारा (2) �ारा �द  शि!य" का �योग करते #ए, 10 जनवरी, 2020 को उस तारीख के 'प म) िनयत करती ह ैिजसको उ! 

अिधिनयम के उपबंध �वृ   ह"गे। 

[फा. सं. 26011/01/2015-आईसी-I(भाग)] 

अिनल मिलक, अपर सिचव 

 

MINISTRY OF HOME AFFAIRS  

NOTIFICATION 

New Delhi, the 10th January, 2020 

S.O. 172(E).—In exercise of the powers conferred by sub-section (2) of the section 1 of the Citizenship 

(Amendment) Act, 2019 (47 of 2019), the Central Government hereby appoints the 10
th

 day of  January, 2020, as the 

date on which the provisions of the said Act shall come into force. 

[F. No. 26011/01/2015-IC-I(Part)] 

ANIL MALIK, Addl. Secy. 
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